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AMCA/ORDER

Per Bench :

This is an appeal filed by the assessee against the order of the Id.
AddIl./ICIT(A)-8, Mumbai, dated 28.02.2025 for assessment year 2016-
2017.

2. It was the submission of the Id. AR that the Id. Addl./JCIT(A) has
dismissed the appeal of the assessee on account of delay. Ld.AR further
drew our attention to para 1.2 of the appellate order wherein the Id.
Addl./JCIT(A) has categorically mentioned that the appeal is being admitted
in view of the details reasons for late filing the appeal submitted by the
appellant.

3. As it is noticed that the Id. AddIl./JCIT(A) in para 1.2 of the order has
admitted the appeal of the assessee, it is no more lies in the hands of the

Id. AddI/JCIT(A) to dismiss the appeal of the assessee. Therefore, in the
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interest of justice, as the Id. AddI/JCIT(A) has already condoned the delay
and admitted the appeal of the assessee, therefore, the impugned appellate
order dismissing the appeal of the assessee on account of delay, stands
set aside and the issues are restored to the file of Id. AddI/JCIT(A) for
adjudication on merits after granting adequate opportunity of being heard
to the assessee.

4. In the result, appeal of the assessee is partly allowed for statistical
purposes.

Order dictated and pronounced in the open court on 17/07/2025.
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